| TEM NO 72 REG STRAR COURT. 2 SECTION ||
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (Crl.) No(s). 993/2014

STATE OF U. P Petitioner(s)

VERSUS
LATOORI & ANR Respondent ( s)

(with appln. (s) for exenption fromfiling o.t.)

Date : 06/08/2014 This petition was called on for hearing today.

For Petitioner(s)
M. C. D. Singh ,Adv.
M . Dar pan Bhuyon, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Two weeks time, as last chance is given to the | earned counsel
for the petitioner to conply with the terns of the office report.
Li st again on 16.10.2014.

(M K HANJURA)
Regi strar
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